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Election Commission of India

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001, Dated-28" August, 2020 6 Bhadrapada, 1942 (Saka)

No. 434/BR-LA/2014 (1) :- In pursuance of the provision of Section 21 of the
Representation of the People Act, 1951 (43 of 1951) and State Government Notification no.
14 /fafdar (11R1).903/2020-4033 dated 19.03.2020, the Election Commission hereby makes the
following further amendments in its Notification No. . 434/BR-LA/2014 (1) dated 3" November,
2014 relating to appointment of Returning Officer for Assembly Constituencies in the State of Bihar,
namely:
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In Place of the existing entries against column I of the table appended to the said
notification, the following entries shall be substituted :-

Table

No. and Name of

Assembly Constituency Returning Officer
1 2
29-Runnisaidpur Additional Collector-cum-Additional District Magistrate, Sitamarhi

50-Jokihat

Additional Collector-cum-Additional District Magistrate, Araria

55-Kochadhaman

Additional Collector-cum-Additional District Magistrate, Kishanganj

69-Korha (SC)

Additional Collector-cum-Additional District Magistrate, Katihar

77-Mahishi Additional Collector-cum-Additional District Magistrate, Saharsa
84-Hayaghat Additional Collector-cum-Additional District Magistrate, Darbhanga
88-Gaighat Additional Collector, Departmental Enquiry, Muzaffarpur

91-Bochahan (SC)

District Supply Officer, Muzaffarpur

102-Kuchaikote

Additional Collector-cum-Additional District Magistrate, Gopalganj

105-Siwan

Additional Collector-cum-Additional District Magistrate, Siwan

123-Hajipur

Additional Collector-cum-Additional District Magistrate, Vaishali,
Hajipur

158-Nathnagar

Additional Collector-cum-Additional District Magistrate, Bhagalpur

159-Amarpur

Additional Collector-cum-Additional District Magistrate, Banka

176-Nalanda

Additional Collector-cum-Additional District Magistrate, Nalanda

193-Barhara

Additional Collector-cum-Additional District Magistrate, Bhojpur

207-Chenari (SC)

Additional Collector-cum-Additional District Magistrate, Rohtas

218-Makhdumpur (SC)

Additional Collector-cum-Additional District Magistrate, Jehanabad

222-Kutumba (SC)

Additional Collector-cum-Additional District Magistrate, Aurangabad

229- Bodh Gaya (SC)

Additional Collector-cum-Additional District Magistrate, Gaya

236-Hisua

Additional Collector-cum-Additional District Magistrate, Nawada

240-Sikandra (SC)

Additional Collector-cum-Additional District Magistrate, Jamui

By Order,
PRAMOD KUMAR SHARMA,
SECRETARY,
ELECTION COMMISSION OF INDIA.
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